19.07.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

19.07.2018

COURT NO 29

HON'BLE MS. JUSTICE MUKTA GUPTA
1. CRL.A. 1158/2017 SHEHZAD VS NILANJAN BOSE

STATE ASHOK KR. GARG

HIGH COURT OF DELHI
18% JULY,2018 REGISTRAR (LISTING)
111111177



19.07.2018 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 20 (OS - D)
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M.

1. Cs(0s) 2582/2014 SUBODH JAIN SUMAN KAPOOR, SANGEETA JAIN, SHIV
I.A. 16302/2014 Vs. SUBHASH CHAND JAIN & ORS CHARAN GARG, IMRAN KHAN
I.A. 4014/2015
I.A. 24358/2015
I.A. 4767/2017

2. I.A. 4736/2018 THE YOUNG MENS CHRISTIAN JAYANT BHUSHAN, P.I.JOSE, SHASHANK
I.A. 4737/2018 ASSOCIATION OF ERNAKULAM & MISHRA,SUNIL J MATHEWS, SUBAH IQBAL
I.A. 4738/2018 ORS SIDDIQUI, USMAN GHANI KHAN, AASHISH
I.A. 7669/2018 Vs. NATIONAL COUNCIL YMCAS BHATTI
I.A. 8403/2018 OF INDIA
I.A. 8699/2018

In CS(OS) 148/2018
Kokkk Kk ok

COURT NO. 15 (Os - B)
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 10.30 A.M.

31. 0.M.P. (COMM) 207/2016 NORTH DELHI MUNICIPAL SUNIL GOEL, SUPREET BIMBRA,
CORPORATION MAYANK GOEL, MONI CINMOY,
Vs. RAVI BUILDERS ARVIND KR. PANDEY
32. 0.M.P. (COMM) 383/2017 ADWEL ADVERTISING SERVICE & SACHIN DATTA, SANDEEP GROVER,
I.A. 12481/2017 ANR. PANKHURI BHARDWAJ, YATENDER ,
I.A. 12482/2017 Vs. SOUTH DELHI MUNICIPAL SANJAY PODDAR, GAURANG KANTH,

I.A. 12483/2017 CORPORATION BIJI RAJESH, P.P. CHAUHAN
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